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A.KLhatterjee, VC

This is filed as an unlisted motion today., The
- 1d, counsel for the'épplicants Ms.B.Banerjee, is present., None
appears for the respondents. This application has been filed by
the applicants uwhe are GeOphysiciéts(Junior)br Geologicél Survey
of India; Calcutta and who are aggrieved by non-holding of DPC
in accordance yith extant rules for promotion to the posts of
Geophysicists(Senior).
2, Hearing the 1ld, counsel for the petitioners and
on perusal of the application with all its annexures, we consider
it apnropriate to dispose of the application itself at this stage
vith suitable direction upon the respondents to consider-the case

of the petitioners and to dispose of the same approprigtely accord-

!
ing to rules. Nj§/ S t
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3, The application is, therefore di‘sposed of yith a
direction upon the respondents to treat the application with all
its enclosures as a representatign;?ﬁléﬁe reliefs claimed by the
petitioners and in case it is turned doun, a speaking order shall
be passed within 8 weeks from the date}of-communication of the
order.The applicants shall commun ic ate:‘the ordér passed today on
the respondents along with the copy oFithe‘application with all

gnclosures,
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